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CENTRAL ADMINISTRATIVE TKIBUNAL
ALLAHABAD BENCH ALLAHABAD.

Original Application No.50 of 2005,

Januar ol 2 .: ;

Allahabad this the 20th day of

Hon'ble Mr.Justice S.R. Singh, V.C.
Hon'blie Mr. S.C. Chaube, A.M

Prem Pal Singh

soncof Sri Deo Karan,

Resident of House No.11-D, Rest Camp,
Railway Colony, Tundla, Firozabad.

I""“..Applicant-
(By Advocate : Sri Satish Dwivedi)
Versus.

1% Union of India
through the General Manager,
North Central Railway,
All ahabad.

25 The Divisional Railway Manager,
North Central Railway,
All ahabad Division, Allahabad.

38 The sr. bivisional Mechanical Engineer,
North Central Railway, Allahabad Division,
D.R.iM Office, Allahabad.

4, The Sry Divisicnal Personnel Oifficer,

North Central Railway, Allahabad Division,
D.R.M Office, Allahabad.

eess s RegpOndents.

(By Advocate : sri A.K. Gaur)

(By Hon'ble Mr. Justice S.R. Singh, V.C.)

The applicant, a Diesel Driver moved an applicatior

on 19.06.2004 seeking voluntary retirement éﬁiﬂ@%. a_h;”;fiﬁ
L O SRR, .muLJuﬁlfa" -? o
o A.Lseeking issuance of a direction to the rqspﬂ‘ﬂ;ﬂ ents

consider and pass order on the application é&ﬂj‘e_@ ﬁ"g 6 '_3_
.
submitted by the applicant for his moluptagyugg%igﬁm;fygﬁ-

1.r‘.

2, Having heard counsel for the parties m@ggm% 2gard
being had to the reliefs claimed herein we aisﬁgsﬁ”ﬁgf'?ﬁj
original application at the admission atpqﬁ“igagggg ‘aw\arb

inviting counter affidavit_with.a,;ﬁf“
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on the applicant's ;-&gp‘ﬁ:ﬂ@ﬁﬁ-_- on dated 19.06.20

accordance with law and scheme, if : _, /e, providi
voluntary tetirement. The decision may : in
this regard within a period of six weeks !I:L date
ofi receipt of a copy of this order.,

< [ Accordingly, the O.A. is disposed of with the

above direction. No Costs.,
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